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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (NORTH) 2 ROHINI COURTS . DELHI

QBLLB

Sub: Re_-co_ns_t_ig_tjg|]_c_>f Committees of Noitthplst 4 "not ,

In supersession of all earlier orders in this regard, the following Committees are hereby re~constituted with Immediate
effect-

.
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iS.’lName of Committee W T T Name ofthe Jui:licla|0fficers T T V oesisnated 0=>rI¢l==ms<1W ‘
N9 HS

A-4. 777__._____.

1.

Branch i
Committee constituted in North
District to provide a platform for North DiSlI'iCl, Rohini Court, Delhi.

The Principal District &Cessh:ns Judgepm Z Chairman

lamicable resolution of issues
lconcerning Bar & Bench..
llconsriiured in compliance all

Sh. Prom Kumar Barthwal. Principal Judge, Family
Courts. Nonh District. Rohini Court. Delhi;

Member

[Order No. ?2/DHC/Gaz.l' 2018i
iaared 15.10.2018 of Hon‘ble High.

Sh. Jagmohan Slngh, ASJ-03.
North District. Rohinl Court. Delhi. i if i

Member

I Court of Delhi). ‘
i l The Chief Judicial Magistrate.

North Di5tl'|C\,ROhil'IiCOul‘l,Delhi. _ g_ F
Member

The Administrative Civil Judge,
North District. Rohini Court. Delhi

Convener

FnéFiI=§i-.iiIéni1 7R7C|T‘|iVl‘II Court Bar Association. MBl'l'lbBl'

The Hony. Secretary. RohlniiCo7urt7Bar lkssociation. Member

lrliii Nominee. Bar CDUI'lC||0fD8||1l. VMl§l'l'lD8l'

PS Olticel
Judicial
Branch

2. Committee to comply with the‘
ldlrections contained in "Witness. Nonh District. Rohini Court. Delhi.

The Principal District 8i Sessions Judge, Chainnan

! Protection Scheme, 2018" ‘
Iroonslilured in compliance of‘
lJudgmerit dated 05.12.2018 of‘
Honble Su reme Court of India in ‘Marg, Pl’8ShHl1lVl|'l8l’.

The Deputy Commissioner of Police (Rohini) in respect
of Police Stations viz. Crime Blanch. EOW, l<.N. Katjul

p 1

WP (crl) No. 156/2016 titled as.
Maliender Ciiawla & Ors. Vs Union
of India & Ors

lrlie oepiily Commissioner of Police (oiiier-Morin) In
il‘8S|JBCl of Police Stations viz. Narela. Narela lndustrialll
‘Area. Alipur, S. P. Badli, Bawana. Shahbad Dalry,l.
lSwaro0p Nagar, Bhalswa Dairy, CAWCell, Cyber Cell. l
The Deputy Commissioner of Police (North-West) in
respect of Police Stations VIZ. Model Town. Mukherjee
Nagar_ Mahendra Park. Jahangir Puri,Adarsh Nagar.

Members. .<i=-i Pei]t|I‘l5dlCliOl'l of
Police

Stations).

The Chief Public Prosecutor.
North District. Rohini Courts. Delhi.

Member
Secretary

Branch
Prosecution

I
I

r 9

*3. f committee for the
lengagementlselectlon of Law
iResoarcher for District Judge,
5 (Comm. Court).

North Distnct, Rohini Court, Delhi.
The Principal Judge Famil Courts

The Principal District 8. Sessions Judge,

. Y .
North District. Rohini Court. Delhi.

Chainnan

Member

Nonh Disinct. Rohinl Court. Delhi.
The Di5ll’ICt Jiiuge, comnienzial coiirl-01. Member

i
l _ North DiSll'iCl, R0hit1lCOurt, Delhi.

The DistrictJudge, Commercial Court-02, T W Member

Judicial
Branch.

4. [Committee to monitor! obsenie
itllfl reasons ol delay of cases
[pending for more than 2 years.
llcoinmiiiee consiiiiiieci in
poinpllance or directions corliainecli

Sh. Prern Kumar Barthwal, Principal Judge, Family l.
i Courts. North District, Rohlni Court. Delhi. Chairman

in E-mail dared 07.07.2023 of the
lliiini Registrar (Judicial)! CPC.
ll—ion'ole High Court of Delhi! New
|Deihi and Order No. 137?/519'l2-
,936/F. 1(3)/Gad 23 dated
'11 97 2023 or llie Ld Hrinclpal

North District. Rotlini Court. Delhi.
Sh. Umed Singh, District Judge (Comm. Court-2). Member

loisirici is Sessions Jiiage (HQs),
lTls Hazari Courts, Delhi).
ll-unctlons ot Committee:-
till to ensure the entry of delay
reasons in all cases pending lor
more than two years. l
ill] to mOIil!OI' on monthly basis lltel

The Chief Judicial Magistrate (Nonh) Member

_'?'"-"Y Of delay reasons in casesl
"which will Iail under pendency for
liilorc man two years iii rile future
yicriou and send a report in this
regard on monthly basis on or
itielore 7'" 0/ every succeeding
'-'l!O!1!i'l.

The Senior Civil Judge-cum-Rent Controller (North) Member

Judicial
Branch
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0



u

_--I‘-

It
I

If
1

5. Committee to Monitor
Compliance with directions of
Hon'b|e High Court of Delhi in

sh. Jagmohan Singh, ASJ-03,
North District. Rohini Court, Delhi.

Chairman
\ /I 0 " Hi 2

case titled as Manjit Singh Vs
State Crl. MC No. 448512013
dated 10.09.2014. ‘

‘ l

Ms. Ruby Neeraj Kumar. CJM.
North District. Rohini Court. Delhi.

Member
I

i 4

Ms. Amartleep Kaur, ACJM,
North District, Rohini Court. Delhi.

Member ‘ civimoineii i
I i

iNor1h District, Rohini Court, Delhi.
E. rieria Kheria, Jmrcloe.

Sh. Sarthak Panwar, JMFC-05,
North District, Rohini Court, Delhi.

Member

Member

The Deputy Commissioner of PoiiceJ
Assistant Commissioner oi Police (HQ) ,
(Rohini, Outer-North 8- North-West Police Distncts).

Member ‘i

l

6.

T.

Ifiommittee to monitor proper

‘l certified by the concemed Judicial

compliance of directions passed
by the Hon'ble Supreme Court of
iinciia in SLP (Criminal) 5191:2021
itled as “Satender Kumar Anti!
‘Vs Central Bureau of
Investigation".
Function of the Commlttee:- i

Sh. Vlplav Dabass, ASJISFTC,
North Dl5il'iCt, Rohini Court, Delhi.

Chaim1an

(D to check the report submitted by
the concerned courts as per the

l mandate.
(ii) to convene regular follow up ,
meetings in this respect for
monitoring the compliance.

Sh. Jagmohan Singh. ASJ-03,
North District. Rohini Court. Delhi.

Member Judicial
Branch

i
l flit) to ensure that the reports are
correct and do not have any
discrepancy and the correctness
of the reports have been duly

Oitioer.

Committee to Monitor
Compliance with the directions
of ‘The Rights of Persons with
Disabilities Act, 2016' (to assist
itlie Grievance Redressal Officer in
the discharge ofhis functions). ‘

iMs. Ruby Neera] Kumar, CJM,
North District. Rohini Court, Delhi.

Sh. Viplav Dabass, ASJ, Spl. FTC,
North Distnct. Rohini Court. Delhi.

Member

criairrnan

The Administrative Civii Judge,
North District. Rohini Couns. Delhi.

Member

i

lI .
_.

AUPTIU‘-‘SI.'ZI'. tn.
i Brat-c"~
‘r

Ms. A11!-tila Bhatia, Civil Judge, T
North District. Roiiirii ciiiin. Delhi.

Member

L. .
8 FComrnli-tee’ for sensitization bf

Staff Members with respect to
public dealing.

North District. Rohini Court, Delhi.
Ms. Shefall Shanna, ASJ-02, l

l
Chairperson

Sh. \flplav Dabass. ASJ. Spl. FTC,
North District, Rohini Court, Delhi.

Member

sh. Himanshu Sehloth, JMFC-03.
North District. Rohini Coun, Delhi.

7 Member Adrninistratioi =
Branch ,

North DiStt'iCt, Rohini Court. Delhi.
Ms. Priya Janghu JMFC (Manila Court)-01. Member

Ms. Garima Jlncial, JMFC-06.
North District. Rohini Court, Delhi.

Member

is. Committee for retrieval!
reconstruction of burnt record of
iAccounts Branch, North District,
Rohini Courts, Delhi.

iSl1.Amlt Kumar, District JudgelC0mm. Court-1] Chalmian

Sh. Sunil Kumar, P0 MACT-01,
North District, Rohini Court, Delhi;

Member

\ Sh. Kishor Kumar, District Judge-04
Nort lstrict, Rohini Court, Delhi

‘ Member ACCOunts
Branch 1

‘riiiriri oisirig, Rohini Court. oeiiii.

h D V _ .
Ms. Richa Manchanda. P0 MACT-02, Member

l

North District, Rohini Court, Delhi.
Sh. Bajlnder Singh, Account 0fficerlDDO. Member

Lv

't0.niCommittee for Welfare of
Officersloificlals During Corona

Unforeseen Exlgency.

‘Q-

Pandemic or Any other

0 Sh. Sushil Kumar,ASJ-04,
North District, Rohini Court, Delhi

Chairman

The Senior Civil Judge,
‘North District, Rohini Court, Delhi,

Member
iAdlTllfliSifal.iDi1 |

i7The Addl. Chief Judicial Magistrate.
North District. Rohini Court. Delhi.

‘ Member i Branch

The ltdminlstrative Civil Judge,
North DiSil‘il3t, Rohini Court, Delhi.

1 MEl'l1bEl'

T Branchln-Cha e,Admn Branch!i he rg . - Member i i
' l

\
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1? lbistrici Court Vulnerable; The Principal District & Sessions Judge , Chairman
illllitness Deposition Court,
!Rooms Monitoring Committee‘

North District, Rohini Court. Delhi.
l iiivwocivici to monitor the. ‘ . " or r as , ” "*

liunclionlng of VWDCs in North
District, Rohini courts, Delhi.‘
(Committee constituted in

Sh. Jagmohan S1ngh,ASJ-O3,
North District. Rohini Coun, Delhi. \ Member ‘

coniplionce or letter no. 156-
r67fl?ules/DHC/2022 dated
24.02 2022 of the Hon'ble High

Sh. Viplav Dabass, ASJlSpl. FTC,
North District, Rohini Court, Delhi. MBITIDBF

lcoiiii of Delhi vide Minutes of
|Meet/rig dated 03.02.2022 of the
,'Commiltee To Monitor Proper
I implementation O! Several

North District. Rohini Court. Delhi.
Ms. Meenu Kallshik, Asa-us (Pocso). Z

Member ,

lGui'delines Laid Down By The
i Horible Supreme Cour? As Well as
Honble High Court Of Delhi For

! Dealing With Matters Pertaining To

Sh. Amit Sahrawat. K j
ASJ-O1 (POCSO), North District. Rohini Court, Delhi. Member

iseitiial Offences And Child
Wtnesses"
‘Ob]ect|ve:- To submit quarterly
lmonitaring report with regard to
| turictloriirlg of VWDC to the H011 ‘bl!-3
i High Court ot Delhi.

The Officer In-Charge. VWDC
North-West & North District,
ROh|r‘h Courts. Delhi.

, Special
invitee ‘

VWDC
Branch

12 lGl'lEVa|'lCE Reclressal
Commit-tee. i

1 iro tooli into the complaints ot Start, i
. ‘.llrQi§i!l!$, Lawyers and Public‘
' Persons 6 to look into the request.
iano suggestions/grievaiices or alll M5 Ruby Nee,»aj’Ku,§na,-I 2 , Member
Vile employees otNorli1 District). ,

l

‘North District, BO|’lil'li Court, Delhi. i

North District. Rohini Court. Delhi; g
Sh. Amit Kumar, District Judge (Comm. Court-1), Chairman

Ms. snivaii Bansal, Di5ll'lCl Judge-03, K2 Member
North Distncl. Rohini Court, Delhi. _l _ __

North District, Rohini Court, Delhi.
The Senior Civil Judge; W
North District. Rohini Courts, Delhi.
The Administrative Civil Judge.
North District. Rohini Courts. Delhi.

‘ Member
l

Member l
i

Sh. Bajinder Singh, Accounts Olficer, K Member

PS Office

13. Purchase Commiheejwy $h7.Amit Kumar, District Judge (Comm. Court-1), l Chalmian ,
I H l\t0rlhDistrict,_Rol1ini"Court. oeiiii.

, i The Nomineeot Fi}iiiiiE(=3 iziéiiiiii iaiancm

‘Ms. siieiaii Sharma, ASJ-D2,
lN£rthiDisHiCl. Romni Court, Delhi.

Member i

lMs. Shivali Bansal, District Judge-03,
,North Distnct, Rohini Court. Delhi.

Member

The Administrative Civil Judge
North District, Rohini Courts. Delhi.

MBMDBF

North District, Rohini Court, Delhi.
sn. Bajlrldfil’ Slflgh,AC?IlUlll7(5f_1?.I7BVflDEl6 * W 2 ZMBITIDBI’

(as per norms).
, Member ‘

Purchase cell

14. i Review Sub-Commit-tee.
‘ CDll5l't!u!Bd' in compliance or Order
NU 3227-3//2018 dated

% 1? 07. 2018 of Hon'ble High Court
1 of Delhi.
'; Functions:- tor improving
’ oisposars and expediting

Sh. Umed Singh, District Judge (Co
North District, Rohini Coun, Delhi.

mm. Court-2}, Chairman

Sh. Viplav Dabass, ASJISpl. FTC,
North District. Rohini Court, Delhi.

Member

Sh Dhirendra Rana, Spl Judge NDPS,
5 m,i1ud,¢;m.0n and A,-rears‘ NOl‘ll'l District, Rohini Coun, Dfilhi.
I Committee. (Members of tile
iCommitree are appointed on three!
Imontriiy rotational basis. The
Sub-Committee meets weekly and
[sends the monthly report to thei
iDisposal Review Committee of the
l—lon'b|e High Court of Delhi).

Sh. Vikram Bali, District Judge-O2.
North District. Rohini Court. Delhi.

Member

‘ Member l

Ms. Ruby Neeraj Kumar. CJM.
North District, Rohini Court, Delhi.

7 i Klltlermaer 2 l

Ms. Divya Malhotra. SCJ-cum-RC,
North District. Rohini Coun, Delhi.

North Dislnct, Rohini Coun, Delhi.
Ms. Jy0llNHil1, JMFC~07, l Member ‘

Member ‘
l

Judicial
Branch

1.- _
15. itlistnct Case Management The Principal District&Sessions Judge Chairman

I Committee iNorlh District, Rohini Court, Delhi.
lilrie Committee is constituted inl_.,_.,,,,s or fetter Na l Sh. Prem Kumar Bsrthwal, F_’rincipal Judge. Family Member

' '504~2o3" °f me H°"b'9 High Sh.Umed Singh. District Judge(Comm.Court-2), Member J did 1
!\'3°”'l'°" D¢'"" North Dislnct, Rohini Court, Delhi. l Buram;

Nonh District. Rohini Court, Delhi.
3

‘ Sh. Neerai Geur. Judge Family Court, 1 Member

__,..--

o
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Objective:- The Chief Judicial Magistrate.
The Committee shall implement the ‘North District, Rohini Court. Delhi.
diruclionsl uidollnes convo ed in Action ~

Member

Q Y ~
Plan for Arrcar Reduction in District The Senior CivilJudg&.
Judiciary (Arlnexure-A63) of the above North District. Rohini Court. Delhi.

l Member
44¢:14‘

referred letter and to ensure *’
compliance. The Secretary DLSA.

‘ _ _ North District, Rohini Court. Delhi.
Additional
Member

_7 7———,

16. "Sub-Cornmittee for assessing The Print:tbaIDistrict&Sessions Judge
the quality of Support Persons North District‘ Rohini Coon. Delhi.

Chaimian
l .

for Aidin Vulnerabl f ' e *w“‘.‘es5es.._ 9 B‘ Sh. Ami! Sahrawat. ASJ-01 (POCSO).
‘ l rccnsfituted in ‘en.-ns of the‘ DiSl.r|CL Rflhlnl COUTE. Delhi; i iii

Member
oi

1 directions vicle Minutes of Meeting 5h_ Ajay N393,‘ ASJ "_—[-Sc)(|=oc5o)| C ~
flaw" _3"’ Marc" _-2°20 Of North oisii-iu.Ri>miiictitin.oeii-ii.Committee to monitor proper‘ — We

Member 1

‘implementation of several The SECTBIQFY. D1-3A.
guidelines laid down by the Hon'ble NON“ |3i5l"\'1- Rflhllli CWI1. Delhi.

Member
4

Supreme Court of India as well as T "*’ * T
Horfble High Court of Delhi for :‘f‘§é‘gf_°:_f§:'°"‘:‘“‘5“é“‘f“A°“‘ PP’R°‘3- ‘
dealing with the matters pertaining ‘ ( gem gm g 3“ éom
‘to sexual Offences and Child ‘MD 9650791555 '
Witnesses" ofHon'lJle High court or ‘ _ . ,_ D _ __

Member

Delllll The ACP Narela
i (act;-ngrela-gl@n'§ in) 011-27787591.

Member
I

l
Ml

_i

VWDC
Branch

17. Sexual Harassment committee Ms. Shivall Bansal,District Judge-O3 l
i (Committee to examine the North District. Rohini Court, Delhi. 1

Chairperson

l - ‘ D e __ .icomplaints of sexual harassment _‘med by ‘me women emp,oyees‘Ms.Msenu i<stisni_i<.AsJ-os(t=o_cso)
posted in North District, Rohini i‘1P7'E“Di5m°t.~,R°h'"iC9‘§' Dem‘ _

Member

C°""- DB""'J- ‘ Ms. Richa Marlchanda. PO MACT-02North District. Rohini Court. Delhi.
MBFTIUBF

Ms. Radha Bhardwaj. President ol DAV Educational 8i
iweifare Society (NGO).

Member
.1

' Ms. Durgesh Nanoini Sharma. Sr. JA
R & I Branch (North). Rohini Court. Delhi.

if Member
L.

l
_ 1| i

I
Administration‘

BFEDCP E

Q I

1’ 18. ivigilance Committee. ‘ Sh. Sushll Kumar.ASJ-704 W
‘ North District, Rohini Courts. Delhi.

Chalmtan

Sh. Kisnor Kumar. Dislnct tliitige-oi: H ‘
‘North District. Rohini Coun, Delhi 77

M515; "1
l is

Sh. lfkram Bali, Distnct Judge-02
North District, Rohini Court, Delhi.

K *7 Member ‘
Ms. Ruby Neeraj Kumar. CJM.
‘North District. Rohini Court, Delhi. ‘

Member

Ms. Divya Malhotra SCJ-cum-RC. . Member K

Vig tQ:‘: r_-

B'at~r.'-

\ 19. Wellness & Rejuvenate UmedSingh. District Judge
‘Committee forJudiclal0ft‘icers. North District Rohini Court Delhi

Chairman

‘ Sh. Wkram Bali. District Judge-02
North District. Rohini Court. Delhi.

Member

‘ Ms. Ditiya Malholra, SCJ-cum-RC.
‘ North District. Rohini Court. Delhi.

; Member
-i

‘North Distrid, Rohini Court. Delhi. _
Sh. Ankur Panghal. Secretary DLSA l Member

ts. Garima Jinclal. JMFC-06 Z
North Dist‘ Rohini Court Delhi

Member

l
j i North D|SlriCt.R0hiniC0ui't.DB!hi. f ‘ _ if 7

icomm.coui-t-2), ‘ ‘

Juoi03'
l‘ Branch |

l
il

20. l Wellness & Rejuvenate
Committee for Staff Members.

rict. . .
Ms. Shivali Bonsai, District Judge-03
North District. Rohini Court. Delhi.

Chairperson

Ms. Bhujalt. JMFC-U1
lNorth District. Rohini Court. Delhi. C”

Member

Sh. Ankur Panghai. Secretary DLSA
North District, Rohini Court. Delhi.

MBITIDBF Admm

1 Ms. Shubhi Gupta. JMFC (MaI'ii|a Court)-02.
l ‘ North District, Rohini Court. Delhi.

Member

sn. RClhl\7KiJ1'fl8l',JMFC-U4
~ North District. Rohini Court. Delhi. .

Member

o

The Principal District & Sessions Judge
North District. Rohini Coun,, Delhi.

Wu. —

21. iCriminal injuries Compensation
i BOHFU

WChElil'l'l'lal1 oi
The Secrela ry. DLSA (North). T Member

tThB Corlcemed oce ‘ Member l
\\\»/. The Dishrict Magistrate, Allpur (Noun) 7 Member

The Chief District Medical Otficer. Nonh District Member

DLSA

i
II

istrat ii-1
8'39." ‘

-‘ltvlh ‘



{it 99.
____.r

'1

Delhi Victim Compensation The Principal District 8. Sessions Judge
Committee North District, Rohini Court, Delhi.

Chaim1an

Sh. Dhirendra Rana, Spl Judge NDPS
North District, Rohini Court, Delhi.

_ ,,,,, .._ 4,...
Member DLSA, North

;The Secretary, DLSA ' Z "
North District, Rohini Court, Delhi.

Member -

The Chief Public Prosecutor
,NOl‘ih District. Rohini Court, Delhi.

Member

hi93

, CO . l _

l Sh. S. K. Mittal. Legal Aid Counsel Member .
24. iscrutiny and Evaluation The Secretary, DLSA, Chairman l

. rM0l1ll0l’ll1g arid Mentoring The Judicial Officer posted as ASJ-01
Committee North District. Rohini Courts, Delhi

Chairman

The Secretary, DLSA
North District Rohini urt, Delhi

Member DLSA, North

lCommlttee. Nonh District. Rohini Court, Delhi.
I sn. Hlmanshu Sehloth, JMFC-03,

North District, Rohini Court, Delhi. y Member DLSA. North
l l

Sh, Roshan Lal Saint, Legal Aid Counsel. r MBITIDBF l

'25 . l under Trial Review Committee The Principal District & Sessions Judge,
" North District, Rohini Court, Delhi.

E Chairman l

The Secretary. DLSA
. North District, Rohini Coun, Delhi.

Member
DLSA. North' l The District Magistrate. Alipur (North) Member

The Concerned DCP W Member

; The Jail Superintendent Member
riliii

.. _ _. " 4"" "__'.' *";:~"“f‘<;§__‘I_-.
No. J-‘Zia 5 i —' 31 ‘WY F2N(4)fAclmn.(Norih)fRCf2024 Dated, Delhi the °§lli!2g1>-’§i~;_'1-;§{ir\\ Fa (35? 1.5”;-\-\_
Copy forwarded for information and necessary action to 5- _ am ‘ /§Q_*=;~.
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1 if the Chainnanlcliairperson of the Committee is not available for any reason, then the next senior most member of the Committee shall act
as CliairmanlChair|:ierson of the said Committee.

.a Minutes ol the Meeting is to be recorded by the Sr. PAIPA attached with the Chaim1ianIChalroersonIMembers or inc Committee.
3 All the correspondence with the Hon'ble High Court oi Delhi shall be made‘ by the undersigned.
a All decisions taken by each Committee (not chaired by the undersigned) shalt he subject to the approval of the undersigned,
5 All the oflicisl communications to the Principal District 5 Sessions Judges of other Districts or their Branches shall be addressed to the
concerned Ld. Principal District 8- Sessions Judge and shell be made through the undersigned.

6 Each Committee shell submit monthly reports of the status of mailers to the undersigned by the end oi the first week of the following month.
7 Alter approval of dccisionrs) orthe committee. consequential action, including issuance of all necessary communicationf$)l'Order(s) and iol- l

|OW~li[)5 snail be undertaken by the Oflicer in-charge through concerned Branch.

The Ld. Registrar General. Hon bte High Court of Delhi. New Delhi.
7 he to Priricipul District & Sessions Judge (H05), Dcllii.
All the Ld Principal District 8- Sessions Judge(s)_ Deiiii, New Delhi.
All the td Judicial Officers posted in North District. Rohini Court Delhi.
The Lo. Principal Judge (Family Court), North District. Rohini Couns, Delhi.
Tilt: Lu Judge Finily Coun, North District. Rohini Courts. Delhi.
Ttic Chief Prosecutor. North District. Rohini Court Delhi
Tlit: Secretary. DLSA (North), Rohini Court. Delhi with request to intimate to the Members oi the Committees related to DLSA, N
Rohini Courts. Delhi
All the Bram.-ii In-charges oi North District. Rohini Court. Delhi.

o<iow~'/—3 '
“ (\finay Kumar Khanna)
Principal District & Sessions Judge
North District : Rohini Court: Delhi. _ _. ___\_

w\\
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1? '13

o iiie Presioentrsecrelary, Bar Association (Tis Hazari. Kariradooma. Sakcl, Dwarlta. Rohini s Patiaia House Courts), __ ““'“' * ""‘ '
l Hony Secretary. Bamssocialion. Rohini District Coons. Delhi.
l-may Secretary. Bar Council of Delhi with request to nominate one member of Bar Council of Delhi for the Committee mentioned at Sr. No. t.

l3 Ms Radha Bliardwaj. President DAV Educational & Wcliaro Socieiy,153, Pitt-12, Sector 21, Rohini. Delhi-86.
14 the PROIAFRO, North 8- North-West District, Rohini Courts, Delhi.
15 ‘lite Commissioner of Police, Police Headquarters. Jal Singh Road, New Delhi.
to ‘ihc Deputy Commissioner oi Police (Rohini Police District), PS-Begurnpur. Delhi.
ii’ The Deputy Commissioner of Police (North-West Police District), PS-Ashok Vihor. Delhi.
18 The Deputy Commissioner oi Police (Outer-North Police District), PS-S.P Badli. Delhi.
19 The Director Prosecution. Tis Hazari Courts. Delhi.
28 The Record Officer (RTi)_ North District, Rohini Court. Delhi
' Thu Web-Site Committee (Eriglishii—iindh, T15 Hazari Courts. Delhi.\/3

Z2 inc Web-Site Committee, Rohini Court. Delhi for uploading on the wcbsltc of Nonh District.
23 the Dealing Assistant. Facilitation Centre, Rohini Coun, Delhi.

' 24 The Finance Deptt GNCTD with the request to nominate one oiliciai forliie Committee mentioned at Sr. No. 13 above.
25 The Branch in-charge. VWDC with the directions to inlorm Members of the Committees (olhcr than Judicial Ofiicers).
25 Utriccrsioiflciais concerned
F7 Personal Orfice oi the undersigned
28 The Branch in-Charge R 8. I Branch for uploading on LAYERS.

v

Principal District & Sessions Judge ‘
North District : Rohini Court 2 Delhi.
RV


